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(c)  and (d). Colour and flavour make the 

food appealing and thus help In the digestion 

and absorption of nutrients from food stuff. 

The Government, therefore, on the advice of 

the Experts has decided not to discontinue 

use of colour and flavour in selective food 

items, including confectionery.

(e)  The list of permitted synthetic col> 

ours is being reduced from 11 to 8 and the 

quantum of permitted food colour from the 

existing limit of 200 mg/kg. is also proposed 

to be reduced to 100 mg/kg. in certain speci­

fied Items of food.

Out of Turn Allotment of DDA Flats 

Under HUDCO Scheme, 1979

2488.  SHRISANATKUMAR MANDAL: 

Will the Minister of URBAN DEVELOPMENT 

be pleased to state:

(a) the numberof persons registered for 

the allotment of LIG flats under the 

HUDCO-New Pattern Scheme-1979, who 

were sanctioned by (I) the Chairman, Delhi

(ii) Vice-Chairman, Delhi Development Au­

thority, out of turn allotment on compassion­

ate grounds, in the category of widows, 

physically handicapped and infirm due to old 

age and have not yet been issued the de­

mand letters/possession letters;

(b) the reasons for delay; and

(c) the time by whk:h the flats will be 

allotted to these afflicted persons?

THE MINISTER OF URBAN DEVEL­

OPMENT (SHRI MURASOLI MARAN): (a)

27.

(b)  and (c). Possession of flats »s given 

only after the allottee completes the neces­

sary formalities and makes payment. In the 

aforementioned 27 cases, the delay in issue 
of possession letters is due to non-comple­

tion of necessary formalities by the allottees 

in 24 cases, request for change of flat in one

case and requests for change of area in two 

cases.

PosMlatrlc Scholarship

2489.  SHRI HET RAM: Will the Minis­

ter of WELFARE be pleased to state:

(a) whether Government have under­

taken any study of economk: conditk>ns of 

families of Scheduled Caste/Scheduled Tribe 

students studying in post-matrk: classes in 

the country;

(b) if so, the number of Scheduled 

Castes and Scheduled Tribe students study­

ing in post-matric classes. State-wise and 

how many of them come from families hav­

ing income of less than Rs. 12,000/- per 

annum;

(c) the amount spent by Government 

during the last three years on post-matric 

scholarship to Scheduled Castes and Sched­

uled Tribes students and the number of 

beneficiaries State-wise with details of 

amount disbursed, per student for various 

post-matric courses; and

(d) whether Government piopose to 

increase the rates of scholarships in view of 

rise in price index and increased cost of 

books etc.?

THE MINISTER OF LABOUR AND 

WELFARE (SHRI RAM VILAS PASWAN):

(a) No, Sir.

(b) Does not arise.

(c) A Statement is given below.

(d) Rates of Maintenance alk)wance 

and income ceiling under the Centrally 

Sponsored Scheme of Post-Matric Scholar­

ship for SC/ST Students have been en­

hanced and made applicable w.e.f. 1.7.1989, 

and in view of this recent revision in the 

maintenance and income ceiling there Is no 

proposal at present for further revlsbn.
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